
S.NO CASE TYPE CASE NO. Remarks

1 Cr.M.P. 358/21 Next Week
2 Cr.M.P. 427/22 List If Defect Free
3 Cr.M.P. 14/22 List If Defect Free
4 Cr.M.P. 26/22 List If Defect Free
5 Cr.M.P. 1523/20 List If Defect Free
6 Cr.M.P. 1584/18 In Usual Course
7 Cr.M.P. 3087/18 In Usual Course
8 Cr.M.P. 1763/20 In Usual Course
9 Cr.M.P. 2071/21 In Usual Course

10 W.P.(Cr.) 61/22 List If Defect Free
11 W.P.(Cr.) 339/21 List If Defect Free
12 W.P.(Cr.) 74/18 In Usual Course
13 Cont.(Cvl.) 47/22 04/03/2022  If Ready
14 Cont.(Cvl.) 504/21 04/03/2022  If Ready
15 Cont.(Cvl.) 287/21 04/03/2022  If Ready
16 W.P.(S) 5017/02 01/04/2022
17 Cr.M.P. 3092/14 Rejected 
18 Cr.M.P. 1188/14 Rejected 

MENTIONING REPORT  COURT NO  09
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SL. NO REMARKS PENDING STATUS
1 CMP 636/2018 Please mention it before appopriate bench 
2 WPT 3908/2020 Allowed for 08-03-2022
3 WPT 3909/2020 Allowed for 08-03-2022
4 TR. PET. CVL 51 / 2021 Allowed for 11-03-2022
5 FILLING NO. 5163/2022 Allowed for 11-03-2022
6 C.M.P 149/2021 PENDING Allowed for 02-03-2022
7 FA 231/2017 PENDING

LIST AND COMPUTER
FOLLOWING CASES HAVE BEEN MENTIONED BEFORE C.N.- 12 TODAY  I.E. ON  25-02-2022 TILL 03:30 PM

CASE TYPE AND DETAILS



S.NO CASE TYPE CASE NO. REMARKS
1 WPC 269/22
2 WPC 270/22
3 WPC 271/22
4 WPC 272/22

5 WPC 3029/14 PUT UP ON 11-03-2022 UNDER
APPROPRIATE HEADING

6 WPC 4973/21 22-03-2022 UNDER APPROPRIATE HEADING
7 WPC 788/22 28-02-2022 UNDER APPROPRIATE HEADING
8 WPC 811/22 02-03-2022 UNDER APPROPRIATE HEADING
9 WPC 802/22 03-03-2022 UNDER APPROPRIATE HEADING

10 WPC 765/22 03-03-2022 UNDER APPROPRIATE HEADING
11 WPC 4228/21 07-03-2022 UNDER APPROPRIATE HEADING
12 WPC 3244/21 PUT UP ON AFTER FIVE WEEK
13 WPC 1401/20 USUAL COURSE
14 WPC 5145/21 PUT UP ON AFTER FOUR WEEK
15 WPC 4159/20 USUAL COURSE
16 WPC 3569/20 USUAL COURSE
17 CONT(CVL) 88/22 AFTER THREE WEEK

18 CONT(CVL) 47/22 PUT UP AFTER THREE WEEK UNDER
APPROPRIATE HEADING
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PUT UP ON 10-03-2022
UNDER APPROPRIATE HEADING



S.NO CASE TYPE CASE NO. REMARKS
1 Cr.A(SJ) 50/22 14-03-2022
2 Acq. Appl. (C ) 41/20 14-03-2022
3 Cr. Rev. 810/20 08-03-2022
4 Cr. Rev. 100/22 08-03-2022
5 Cr. Rev. 45/22 08-03-2022
6 Cr. Rev. 398/21 08-03-2022
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